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CENTRAL ADI*IINISTRATII/£ TRIBUNAL. 3ABALPUR BENCH.

Original Application No. 415 of 2Q03

Jabalpur, this the Ist day of July, 2003.

Hon'ble Mr. D.C. Uerma, Uice Chairman (Judicial)
Hon ble Mr. Anand Kumar Bhatt, Administrative Member

Mrs. Malti Gupta
U/o Shri O.P. Gupta
Aged about 49 years,
Trained Graduate Teacher (Science).
K.V. No. 2, Sagar,
y/o promotion and transfer as PGT(Bio) to KU, Guna.

(By Advocate -Mr. Manoj Sharma)
applicant

UERSUS

1 . Kendriya Vidyalaya Sangathan,
18, Institutional Area,
Shaheedjeet Singh Marg,
Neu Delhi - 110 oi6.
Through its Commissioner.

2. The Assistant Commissioner
(Transport & Finance),
Kendriya l/idyalaya Sangathan,
IS, Institutional Area,
Shaheedjeet Sing Marg
Neu Delhi - HQ oi6.

3. The Assistant Commissioner,
Kendriya Vidyalaya Sangathan,
Bhopal Region,
Bhopal.

(By Advocate - Mr. M.K. Uerma)

ORDER (ORAL)

RESPONDENTj

By Anand Kumar Shatt, Administrative Memb
er -

The OA is for transfer on promotion of the

applicant to KV, Guna from K\t^ Sagar; KVS Guna being

a nearby place uere a vacancy existed as per the

standing instructions on the subject. The representation

given by the applicant dated 25-6-2003 (Annexure A-g)

not seer /

/
/

which was despatched by her on 28.6.2003

to|^^ decided by the Commissioner,KVS, Neu Delhi.
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As per the representation, tuo posts of PGT (Bio) at

Ohana are lying vacant and the tuo teachers uho have

been promoted and posted at Dhana, listed at Sr. No. 41,

Smt. U. Srivastava and Sr. No. 45, Smt. Alice I*Iatheu

the KUS order dated 1.5.2003 (Annexure A-1) have

probably foregone their promotion and have not joined.

2. Under the circumstances, the OA is decided at the

admission stage with a direction to the respondent No. 1

to decide the representation of the applicant dated

25.6.2003 (Annexure A-9) uithin a period of one month

from the communication of this order. Till the

representation is decided by the appropriate authority,

the applicant shall not be compelled to join at the

neu place of posting.

3. The OA stands disposed of accordingly. No costs.

(Anand Kumar Bhatt) (O.C. yerma)
Administrative Member \/ice Chairman (O)
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